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CENTRAL-ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH, KOLKATA
0.A.350/1083/2014 - | Order dated: 05.03.2019
M.A.350/259/2014 . ~
Coram : Hon’ble Ms. Bidisha Banerjee, Judicial Member

Hon’ble Dr. Nandita Chatterjee, Administrative Member

Indrojit Mahato

Son of Jhandu Mahato

Residing at Village — Chandudiyas Dakshin,
P.0. — Chanduriya Chakdaha, -
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Per : Bidisha Banerjee, Juducnal Member

0.A. has been filed in 2014 to seek the following reliefs:

“8.(a) The respondents authority directed to absorb in the ‘Gangman’ post
immediately to the applicant.
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(b)  To issue mandate the respondents authorities to produce the entire

records relating to this case before this Hon’ble Tnbunal so ~that
conscionable justice may be done.

(c) To pass such other order or further order or orders as to Your
Lordships may deem fit and proper.”

The M.A. has been filed alongwith the O.A., preferred in 2014 with the

following prayer “Condone the delay from January, 2003 till date of applying of

the OA.” (without showing sufficient cause for the delay.}
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as@ent:on’edi‘ﬁv the apphcatfon ghat his
:.-"appealjs ;?rom the records that one_, Sn !ndradeo
Makigto son of Iate Jhagru Mahato*« ho?d/n‘g badge No. 1576 appeared
before the screenmg comm:ttee ebut—ehts scan 1dature;wwas canceh'ed due to
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The apphcantrhas also -.annexed his spacmg lettefh of,é165 @8 from the
Station. Master/ Srmurah wherein- the*name /s~mentloned as;lndra Mahato,
badge No 1576 He" has annexed photocopy of,ane Zgr Class pass No.
A105691 Wthh was also issued to one indradeo:w:th MQt‘gaadge No. 1576.
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The crux of the case appears to be th that :f lndraﬂt Mahato and Indrodeo
Mahato are one and same’ person, tHER his oppeal stood rejected .due to
age bar.”

The respondents have categorically brought out the following discrepancies

due to which they contend that the applicant does not deserve any relief:

“i)  In the sparing letter dated 16.05.2008 issued by SM/ Simurali, the
name of the badge holder of badge No. 1576 was only Indra Mahato.

ii)  As per Voter Identity Card the electrons name is Indrajit Mahato and
father’s name is thadu Maahato and date of birth is mentioned as 1955.
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ii}  In the renewal receipt of badge .no. 1576 dated 02.01.2013 ‘bearing
No. 297182 the name is mentioned as Indro Maohato.

iv)  In the Railway Medical Cord bearing No. 08/RMA/MU, the owner’s
name is mentioned as indradeo Mahato.

v) One 2™ Class pass No. A105691which was issued to Indradeo, badge
No. 1576.

vi}  In the renewal receipt of badge no. 1576 dated 06.01.2014 bearing
No. 297184 the name is mentioned as Indro Mahato.’

Further that candidature of holder of Badge No. 1576 of Simurali Station
. was rejected due to age bar over 50 years. - '

Such rejection was intimated to DCM/IC/SDAH on l7 06. 2009 for appra:saf
of the concerned apphcant :
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